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BEFORE THE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH, KOLKATA.

Miscellaneous Application No.37 /20Z4nZ
In Original Application No. 43/20XnZ

In the ma tter oft-

Pradeep Kumar Dhal Applicant

-Versus-

State of Odisha & others .. . Respondents

WITH
Miscellaneous Application No.34 /2024n2

In Original Application No. 47 l2023tEZ
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In the matter of:-

Rabindra Ghadei Applicant
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-Versus-

State of Odisha & others ... Respondents
I

AI) ITIO AFFIDAVITONB oF OPP.
PARTY NO. &06

I, Sri Jayaprakash Nayak, aged about 35 years, S/o_

subash chandra Nayak, presently working as Deputy

Director of Mines (rlc), Jajpur circle, At./p.o.lDist.- Jajpur,

do hereby solemnly affirm and state as follows:-
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?f,AI}IPTA TUMAN MOUilN
NotarY, Cutr.ack 
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1. That, I am the opposite party No.06 in the present

original Application and authorized by the collector & D.M,

Jajpur, opposite Party No.2 to file the affidavit in the present

case on behalf of self and opposite party No.2. I have gone

through the originalApplication and understood the contents

thereof. I am otherwise also welr acquainted with the facts of

the present case.

2. That, the Applicant has filed the original Applications

bearing o.A. No.43l2023/EZ before this Hon'ble Tribunal

with the following prayers:-

"1. To permtanently restrain the private Respondent

in using of machine and direct the DM, Jajpur to

recover the environment compensation for
excess and illegal sand mining @s asse,ss ed by

the committee.

II. Direct the Respondent aurhorities to initiate

criminal Proceedings against pvt. Respondent

and to take appropriate action includtng

suspension or revocation of environment

clearance letter and consent to operate order for
violatton of the Environment Norms and

conditions imposed for sand mining.

Fix the accountability of , Government

Respondents for lapses on their part for their

PRA0IPTA 
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inaction in enforcing the laws 'regulating the

sand mining.

U. Direct the State Respondents to seize the

Excavators used for Sand Mining in SANLA_II

Sand Quarry in violation of sand mining

guidelines and EC canditions.

V. Direct the state respondents to mame GpS

Tracking of Vehicles and E_Transit pass

Mandatory for Sand Mining Operation.,,

It is stated that another original Application bearing

o.A. No.47123/EZ being the similar issue and both the

matters were taken together by this Hon'ble Tribunal for

hearing.

3. That, the Original Applications i.e. O.A.

No.43l2023/EZ and o.A. No.47l2023rEZ were disposed of

by this Hon'ble NGT vide judgment dated 29.09.2023 with

\1 (
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the following direction:-

ttxxxx

2 to the Respondent No.2, District Collector,

Jajpur and Respondent No.6, Deputy Director of
Mines, Jajpur Circle, Jajpwr, to carry out a fresh
inspection of the site in question along with the senior

scientist of the odisha state pollution Control Board,

and ascertain. as to w(ether the excess sand has been

tr\ \

PRAIIIPTA KUtvtAR M0HANI i

l{Otar,y', CuIia;.li i-'-i',s11

Regd.No-t)ru'i14, i99S
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4.

extracted by the Project Proponent/Leose Holder

(Respondent No.9), in excess of what is permitted in

the Environmental Clearance granted by the SEIAA,

Odisha, and in case violations are found, the

concerned outhorities shall proceed to determine the

Environmental Co:mpensation against the Respondent

No.9 as well as suggest other remedial measures to

mitigate the same. Compliance Report should be fited
on ffidavit by the District Collector, Jajpur, before the

Registrar, National Green Tribunal, Eastern Bench,

Kolkata, latest by 31s December, 2023. \

Xx xx xx. "

That, in compliance to the above directions of this

Hon'ble Tribunal, a joint field visit was conducted on

24.11.2023 and Inspection Reporr dated 30.11.2023 along

with its corrigendum dated 30.09.2024 and all the relevant

documents were filed before this Hon'ble Tribunal through

show cause Affidavit by the Respondent No.2 i.e. District

Collector, Jajpur on 24.10.2024.

It is humbly submitted that as per the Inspection

Report derived from the joint field visit, it was not possible to

ascertain excess mining (if anything has been done by the

lease holder in past) as far as surface expression is concerned

PRAI)IPTA l(U
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since the field visit was conducted in the post monsoon

period and the entire source was covered with sand.

5. That, it is respectfully submitted that, in the aforesaid

Joint Inspection conducted on 24.11.2023, the exact amount

of extracted sand / or excess mining done by the project

Proponent/Lease Holder (Respondent No.9), if any in the

relevant period, could not be ascertained. Therefore, the State

Respondents decided to take funher necessary steps to

ascertain the alleged excess mining, if any, done by the

Project Proponent/Lease Holder (Respondent No.9) in excess

of what is permitted in the Environmental clearance granted

by the SEIAA, odisha. The various steps have been taken to

ascertain the alleged excess mining.

6. That, various documentary verification, necessary

information was sought from the concerned authorities i.e.

Tahasildar, Vyasanagar, Regional Transport Officer, Jajpur,

Inspectors-in-charge, Korei, Jajpur Road, panikoili, to

provide any documentary evidence, if available at their end

which may be helpful to ascertain illegal or excess extraction

of sand by the lessee during the alleged period from sanla-Il
\^It

PRA0IPTA XUM R M0TA$Ir
Notary, Cuttack Town
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sand Quarry. Similarly, the chief Executive, odisha Space

Application centre (ORSAC), Bhubaneswar was requested to

suggest any satellite imagery study method and, /or any other

possible way to ascertain if there is any exceds sand mining

done by the lease holder during the period in question.

7. That, the ORSAC, Bhubaneswar has intimated vide

Letter No.556 Dated 11.02.2025 in reply to this office Letter

No.667 dated 03.02.2025 that thei volume of sand mine may

be determined after carrying out detail study using stereo pair

satellite imageries of two dates i.e. prior to mining and post

mining before one set of monsoons. Further, the ORSAC

requested to provide the exact dates and period of satellite

data required or any other supporting data for facilitating the

study. In addition to this ORSAC has already mentioned if
the stereo imagery of the period is not available from the

empaneled vendors qf ISRo, the above study could not be

carried out. 
\

Further, after discussion with the shri Anil Kumar

Kanungo, scientist, ORSAC, it is learnt that, stereo pair

satellite imageries for Sand quarry Sanla - II is available for

PRADIPIA Mffi M0sAt{Ir
Hotary, Cuttack Town
Regd. No-ON-0411995
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29th Nov 2022 and l2th Jvne 2023 and the imageries can be

procured from ISRO empaneled vendors. Accordingly, the

ORSAC intimated the same and sought for confirmation to

the O/o the Deputy Director of Mines, Jajpur Circle, Jajpur

regarding procurement of the stereo pair satellite imageries of

the dates 29ft Nov 2022 and l2th June 2023 vide Letter No.

1024117.03.2024

Copy of the Letter No 556 Dated 11.02.2025 & Letter

No. 1024117.03.2024 are annexed herewith at Annexure N6

Series.

8. That, the ORSAC, Bhubaneswar is intimated vide

Letter No.1704, dated 21.03.2025 in reply to the Letter No.

1024117.03.2024 of ORSAC that, satellite imageries were

required for the months of Nov 2022 and April 2023

considering one set of monsoons as per their letter. However,

the satellite imagery of l2th June 2023 may not be useful as

the joint committee in pursuant to the order of Hon'ble NGT,

EZ, Kolkata in O.A. No 4312023182 during their field visit

on 18th May 2023 has observed that, most part of the lease

area was submerged in water which implies monsoon has

u
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already been arrived by 18th may 2023 and though the

satellite imagery for 2gthNov 2022 is available, it is of no use

without the 2"d pair of satellite imagery prior to arrival of

monsoon as per requirement.

However, the ORSAC is intimated that, the

Orthophoto of drone Survey for the date 8th Apr 2023 is

available in the replenishment study report for the period

2023-24. So, the ORSAC was sought for clarification
\ i

e
d

s

whether the extraction of sand gan be estimated by using

stereo satellite imagery of the date 29th Nov 2022 and Ortho

image (Drone survey) of 8th Apr 2023 i.e. two sets of images

in one set of monsoons.

Copy of the Letter No.1704 dated 21.03.2025 is

annexed herewith as Annexure-B/6.

9. That, thereafter, after discussion with Shri Anil Kumar

Kanungo, Scientist, ORSAC, the Raw-Data of Drone Survey

dated 8th April 2023 used in the replenishment study report

for the study period 2023-24 is supplied vide this office

Letter No.1929, Dt.03.04.2025 and further on 08.04.2025

$
J
\

r
\y

Y'

-rkP[AOINA t{0}lt}tlr
liotary, CuttacK I s'nr,1

Re{d. No-ON-0 4l t995

vide this office Letter No.2090.
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Copy of the Letter No.1929 dated 03.04.2025 and 2090

dated 08.04.2025 are annexed herewith and marked as

Annexu serles.

10. That, as per the discussion with Shri Anil Kumar

Kanungo, Scientist, ORSAC on 16.04.2025, the original

Mining Plan of Sanla-II Sand Quarry is submitted to the

ORSAC for necessary action

Copy of the Letter No.2239 dated 17.04.2025 is

annexed herewith and marked as Annexure-D16.
\ t
\

d
I

11. That, as a part of documentary verification, the t--

Tahasidar, Vyasanag.ar, Regional Transport Officer, Jajpur \\

and Inspectors In-Charge, Kerei PS, Jajpur'Road PS and

Panikoili PS were once again requested on 17.04.2025 vide

this office Letter No.226l , 2256 & 2250 respectively to

I

{

provide any documentary evidence, if available at their end

which may be helpful to ascertain illegal or excess extraction

of sand by the lessee during the alleged period from Sanla-II

\
PRADIPTA TUMA& M(IIIINIT
i'rcrdt'!, CuttaCk To,run
!l i: Q d. No- C )j - ii,ii t cit 5

Sand Quarry



10

Copy of the Letters No.2261 , 2256 & 2250,

Dt.17.04.2025 is annexed herewith and marked as

Annexure-El6 Series.

12. That, as per the discussion with Shri Anil Kumar

Kanungo, Scientist, ORSAC, additional data w.r.t Sanla-II

Sand Quarry is provided to ORSAC on 19.04.2025 vide this

office Letter No.2333 for further course of action.

Copy of the Letter No.2333 dated 19.04.2025 is

annexed herewith and marked as Annexu re-F/6.

13. That, in reply to this of.fice Letter No.2250 dated

17.04.2025, the Inspector- in-Charge (s), Korei PS, Panikoili

PS, and Jajpur Road PS vide their DR

No. 1 3 96/PS/Dt.2 I .04.2025 , 67 I tpSIDt.2t .dq.ZOZS and

No. 1359/P51DI.2I.04.2025 respectively replied that, no case

has been detected or registered for illegal extraction and

transportation of sand from Baitarani River Sand Quarry

Sanla-II under VyasanagarTahasi[ of Jajpur district during the

\ {\$
\
e
$
\s

/)

, i 
lt't

PRAOIPTA TUMAN MUA'{TI
fiotary Cuttac.k Town
Regd. No.ON-0.1/ r99S

alleged period.
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Copy of thp Letters No. 1396lPS/Dt.21.04.2025,

6711P51Dt.21.04.2025 & 1359lpS/Dt. 21.04.2025 are

annexed herewith and marked as Annexure- G/6 Series.

14. That, in reply to this office Letter No. 2256 dated

17.04.2025 regarding information on any case detected or

registered for unauthorized transportation of sand from Sanla-

II Baitarani River Sand Quarry during the alleged period, the

Regional Transport Officer, Jajpur intimated vide his Letter

No.520 Dt.22.04.2025 that during the said period,

overloading vehicles were detected and penalty was imposed

but they are unable to say whether those vehicles were

transporting sand unauthorizedly from the concerned lease

hold area or not.

Copy of the Letter No.520 dated 22.04.2025 IS

annexed herewith and marked as Annexure-W6.

15. That, in reply to this office Letter No.2261 Dated

17.04.2025 regarding verification of documents of Sanla-II

Baitarani River Sand Quarry during the alleged period, the

ln his Letter No.2403 dated

\ d/
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PRAI}IPTA [UMAfi MOUA}IN

NorarY, Cuttack l-own

R,eqd.No-Oll C4/1995

Tahasildar, Vyasanagar
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24.04.2025 replied that, the case record of Sanla-II Baitarani

River Sand Quarry has been transferred to thig office and no

other document is available in his office related to the said

matter

Copy of the Letter No.2403 dated 24.04.2025 is

annexed herewith and marked as Annexure-116.

16. That, the Chief Executive, ORSAC vide Letter

No.l681 dated 25.04.2025 submitted the Assessment Report

based on the Mining Plan and Replenishment Study Report

w.r.t Baitarani River Sand Quarry Sanla-II under Vyasanagar

Tahasil of Jajpur District which reveals that, 4767.068 Cu m

of sand has been extracted from the aforesaid sand quarry

during the period November2}22 to 08.04.2023 by the lease

holder, which is beyond the permissible limit as per statutory

documents.

The Assessment Report submitted by ORSAC reveals

that, the volume of extraction of SANLA -II Baitarani river

sand quarry has been estimated by using Global Mapper

\(
d

-i\$
\q.
i
CJ

J
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+

software by taking Drone Image DTM (08.01.2023) and RL

tvl

PRAI)IPTA KUMAN ilOUIIITT

NotarY, Cuti'ack 
-l-c rvn
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Height 30 meter of previous mining plan Surveyed on

17.o2.2020.calculation of over extraction was doneby taking

R.L height from mining plan as base year ,DEM (Digital

Elevation Model) and drone image DTM prepared by Areal

constructions and Geo-India services as study area. satellite

image of the year 2022 that is available in ORSAC shows

that no activity has been done this area so base yeff height

was taken from the existing Mining Plan. Accordingly, the

volume of extraction from the year Nov -2022 to Drone

Survey DEM on 08.04 .2023 was calculated tb be 4767.06g

Cu m.

It is pertinent to mention here that due to availability of

Ortho Image (Drone Survey) of dated 08.04.2023, ffi attempt

was made to assess the volume of extraction of sand from the

subject sand quarry.

Copy of the Letter No. 1681 dated 25^04.2025 along

with the Assessment Report is annexed herewith and marked

as Annexure-J/6.

17. That, as the extraction was beyond the permissible

limit, the lessee Sri Anand Chandfa , Baitarani River

PRADIPTA KUIilAR

Hotary, Cuttack l-own
Reqd.lio-Cli-04/19'5
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Sand Quarry Sanla-II under vyasanagar Tahasil of Jajpur

District has been issued a Show-Cause Notice vide this office

Letter No.2555, Dt.25.04.2025 as to why an amount of

Rs.18,40,740/- shall not be imposed on him fcir extraction of

4767.068 Cu m of sand from the said quarry.

Copy of the Letrer No.2555 dated 25.04.2025 is

annexed herewith and marked as Annexure-W6.

18. That, the Regional Officer, SpCB, Kalinganagar has

been requested vide this office Letter No.2559,

Dt.25.04.2025 to calculate the Environmental'compensation

against the extracted quantity of 4767.068 cu m of sand and

impose the same on the lessee.

Copy of the Letter No.2559 dated 25.04.2025 is

annexed herewith and marked as Ann re-L|6.

19. That, in reply to the Show-Cause Notice No.2555

dated 25.04.2025, the lessee submitted an application on

28.04.2025 wherein he has requested to provide him with an

opportunity of hearing with supportive documents for final

submission of his views to the show-cause notice.

\ <fs
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PRAI)IPIA l(UMAN MOSAXI}
Hotary, Cuttack Town
Reqd.No ^\!-04/1991
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Copy of the Reply of the Lessee dated 28.04.2025 is

annexed herewith and marked as Annexu re-l\[/6.

20. That the answering deponent craves leave of this

Hon'ble Tribunal and reserves the right to file further

affidavit.

21. That the facts stated in this affidavit are true to the best

of my knowledge and based on records.

Identified by ,!t'Jut' **,',.
DEPoNENT D+ '' &1 /o?luei\-

x\f
Advocate Deputy Director of Mines l/(

.laipT Circle,Jaipur

CERTIFICATE

Certificate that due to non availability of cartridge
papers, white papers are used.

,!^' ACK

025 ADDL. STANDING COUNSEL
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oDrsHA SPACE APPLTCATTONS CENTRE (ORSAC)
Department of Science & Technology, Govt. of Odisha

oRsnc/t,tvtz63/2025t SS I t)r- np-lws.
'fo

1'he Depury Direcror ol' Mines(liC)
Office of the Deputy Director ol'Mirres
Jajpur Circlc, Jajpur

Sub: M. A No.37 ot'2024 (Arising oul ot'o.A No.43/2023/l:.2). filed by pradccp
Kumar Dhal & M.A No. 34 ol'2021(Arsing oul of 0.A No. 47tZOZ3/gZt. filed by
Rabindra Ghadei - Vrs - Statc ol'Odisha _. rcgarding.

Reft Letter No. 667 Dt.03.0?.ZO2S.

Sir,
With rel'crence to thc subjcct cilcd ahovc and letter un<Icr relbrence, it is to inform

you that volumc o[sand mincd in lhc particular Sand Quarry at Sanla -ll under Vyasnagar
'l'ahasil oI Jajpur district may be detcrmincd aftcr carrying out a detailcd srudy, using
Stcreo pair satellite imagcrics of two datcs i.c prior to mining and post mining bcforc rhe
monsoons. ORSAC rvill place an inquircs to empanclled vendors. l-lorvevcr you arc
requested to provide the cxact datcs and pcriod ol'sateltitc date rcquircd (period of prior
to mining, post mining and rnining plan rcport) or any othcr supporting data lbr
lacilitating the study. Vcndors of lN-SPACc, ISRO, Govt. of In<lia will bc askcd
regarding thc availability ot'stcreo imagerics of the abovc two datcs lbr conducting thc
study. Once the data will bc availablc, OI{SAC will confirnr to Dcputy l)ircctor of Mincs
regarding thc availability of dala and it's cost for thc ncccssary budgctary allocation by
Deputy Director ol'Mincs, Jajpur. After rcceiving thc approval. ORSAC will procure
Stereo data for proccssing thc same to dctcrminc thc volumc ol'exlracred sa,d lor thc said
period.

If the Stcrco imagcrics lbr thc pcriod will not bc availablc lionr thc cmpancllc<l
vcndors ol'ISRO, Govt. ol' lrrdia. thc abovc study rvill not be carricd out by ORSAC.

'l'his is for your kind inFormation and neccssarv action.

Yours laithfully,

ES.tED C-*t,'

I

OOPY

C2

SCIT]N'I'IS'I'-DTNUE
$Ir.

ot Mines l/G

ncPutY Cir

Plot No. 45/48(P), Jayadev Vihar, Near Gopabandhu Academy of Administration, Unit-1 6, Bhubaneswar - 751023, Odisha, lndia
Tel : +9't 674 2303625, Email: orsac2012@gmail.com / orsac.od@nic.in, Website : http://www.orsac.gov.in
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ODISHA SPACE APPLICATIONS CENTRE (ORSAC)Deparrnrerr of Sr;ierrce a retr,r,rio.ly C"il.", Ci,f]ilJ \1

3rl

n
oRsA(.,,1,ti.,,1 -j63/2025 I ol{ ,-,r-tilalAi

lo
'['hc I)epuly [)ircctor Mincs
Jajpur circle
Ja.ipur

Sub:- Itcgarding availability ol'Stere<;r satellite imagcry ol'sanla-ll ancl asscssmcnt of sand
extracted {iom Sanla-ll

Ite l': - -your office leucr no 1094/MIVI. Jajpur/date 2g 02 2025

Sir.

With rclbrcl.lcc to thc sub.jcct cttcd abovc ancl lcttcr uncler rcl'crcncc thc" Stcre. satcllitc
inragcrv lbr Sand Qr"rarry at Sanla- lt is availablc lur 29r), Nor..2022 and l2rlrJunc 202.i,.1.hc
data is to bc procured li'orrr INSPA(lc crnpancllcd vcnclors ol'lSR0. IIencc a linc ol'
confirmation in this rcgarc'l ma-! plcasc lrc scut ro ol(SAC firrpr.ocurerlcnt oj'thc sanrc.
Irurthcr it is to intbnn you that tltc timc rccluircnrcnt lilr asscssrncrlt ol'volurne ol'sand
excavated will be atlcast 30-40 clays alicr thc procurcrncnt sf'sateilite data.

'l"his is for your kind inl,ormation and ncccssary action.

'l'hanking you

Yr,rrrs lirithfirlly

\.r'''
SCI ENTIST'-I)

t

IRUE 
GOP1 

P'l1esf 
ro

TRUE
OOPY 

NflEST€D

ltr ,l)(

l'l.,0 3'w93'.
o11;ine3 l/C

ur Circle,JaiFtt

Pr:t \o {514lrLP, Jav;r(iev Vrlrar Neai. (:i01;;' l-\ar :'rl;1 4;3ggy-.'1 0f ALir.rir, ,:t.:. : ,l i;r-:it-16, DitLl[1a11s.,^,.1. i51i\2:.,,)rjisha, lt.,li.T.l +{r f ai,..i ;,f i.:l,l;li l:l'l';.llr ,rf.ia:(^2( 
1 zltfl;ilt rai,t i..OtI ,,/r._j,i .-.',r. rVCl_rStle . rlfi;r,',,q4,q,12.;_1tSrti.,,((r,,,.11)
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR
E - mail: ddmjojpur.mm @gov.in

Letter No.

To

0 , Jajpur/ Date 9t -03 . qto\J'

Sub:

The Chief Executive,
Orissa Space Application Cenrer (ORSAC), Odisha.

M. A No. 37 of 2024 (Arising out of o3!Nq . 43rz023rLZ), fired by pradeep Kumar
Dhat & M.A No. 34 of |qz! rariJii,lg'o?6lb.h rur. rzliozsnz,y,-rrred by Rabindra
Ghadei - Vrs - State of Odisha - regarding.

Ref: ( l) Your Good otflce l.etrcr No. ORSAC/PR/l 024tDt.17.03.202s.
(2) 'l'his ofllcc [.crter N.1094 datcd 2g.0].2025.

Sir.
with ref'erence to the sLrh.icct citcd above and this office letter No.l0g4 dated 2g.02.2025

cited abovc. I am to bring to your kind norice that, stereo pair satellite imageries were required
fbr November 2022 and April 2023 to determine volumeof sand mined in the Sanla -.ll sand
quarry' However' as per your good office Letter No. ORSAC/PR/I 024/Dt.17.03.2025. it is
leamed that. stereo satellite imagery for sand quarry Sanla-ll is available for the dates 29th
November 2022 and l2tl, June 2023.

In this regard. I am to state that, the satellite imagery of 12th June2023 may not be useful
as.ioint conlmittee during their fleld visit on l8th May 2023 inpursuant to the order of l{on,ble
NGI'" EZ. Kolkata in O.A No.43l2023/E7.had observed that. most part of the lcase area was
subnrerged in water which implies nronsoon has already been arrived by t6,r, May 2023.'fhough.
the satellitc inragery lor ?9rl'NovcnrLrcr 2022 is availablc as pcr thc rcquirelrcrrt" it is ol.ro Lrsc
withor-rt the 2'"1 pair ol'satcllitc inragcry rcquircd lirr April 202:i.

Llowever. this is to bring to )'our kincl notice that. the orthophoto of drone survey fbr the
d'rte 8th April 2023 is availablc in tlie replcnishnrcnt study report for the study period 2023-24.

'l'herelbre. it is reqr"rested to intintate whether the extraction of sand can be estimated by
using the stereo satellite imagery of the date'29th November 2022 andorthoimage (drone survey)
of 8th April 2023 i.e. of two sets of images. so that. procurement of satellite data can be co,firnred
at this end. The orthophoto and report is attached herewith lbr yor"rr kind reference. Apart from
above. this office may kindly be intimated at the earliest if any other information or document is
reqr-rired fbr the above purpose.

'l'his iI'fbr fbvour o1'your kind information and necessary action.
Yours fully"

TRI.IE
TTESTED

61'I
of Mines 178ePutY Direc Mines (l/C).

I:rtcl: As abovc

Fep
.l rcla,"laipur Ja.iPur (''ircle Ja.ipur
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:::l!ryF#;ftly#.fffi;:ll:(ORSAC), Odisha for kind iri.*",ir*
Qt -09. q09r

ol
Uenter

Scientist-D, Orissa Space

0t
Deputy Mines (l/C).

JajpurJajpur Circle.

ITTESTED

TRUE

.0
u.

o*'fl 
,:,'lT!,lJ*;:'T"J':-

l/r
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR
E - mail: ddmjojpurmm@gov.in

Letter No.

To

tq 2q Jajpur/ Date O7'ool' 2o Z 5

The Chief Executive,
Orissa Space Application Center (ORSAC), Odisha.

Sub: Submission of Raw data of Drone Survey for the date 8tr' April 2023 used for
replenishment study with respect to Sanla - II sand quarry, Jajpur district.

Ref: (1) M.ANo. 37 of 2024 (Arising out of O.A No.43l2023lEZ), filed by Pracleep
Kumar Dhal & M.ANo. 34 of 2024 (Arising out of o.ANo. 47l2o23rEz),

(2) This office LetterNo.1704 dated 21.03.2025.
Sir,

With reference to the subject and as per the telephonic conversation with Sri Arril
Kumar Kanungo, Scientist, ORSAC, I am submitting herewith the Raw Data of Drone
Survey for the date Sft Api.l2023used in the replenishment study report for the study period
2023-24 for further action at your end.

N.B: I do hereby authorise Sri Satyaranjan Mohanty, RQP/OD/O 58/2016, M/s
Foramin Consultancy Services to submit the Raw Data of Drone Survey for the date 8tl' April
2023 at ORSAC, Bhubaneswar.

Yours ly,

f
Deputy (vc),

Memo No. 11 I o
Jajpur

. M.M , Jajpur, Date. O5-o1-20251
copy toSri satyaranjan Mohanty, RQp/oD/0 s8lzol6, M/s Foramin

consultancy services with a request to submit the above data at
immediately and report to the undersigned.

AC, Bhubaneswar
,i

oq
o!

Deputy D nes (I/C),

MemoNo. lq 3l Jajpur Circle, Jajpur.
M.M, Jajpur, Date. o -oot- o5/

Copy submitted to
{flUrd$-ut Kanungo, Scien st, OR

TFt)E
o

0 Deputy Director ines (I/C),d
,)eputy u of Mines UC

information and

,la ipur Circle,JaiPur

Jajpur Circle, Jajpur.

fbr
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR

a

E- mail: ddmjajpur mm@gov.in
Letter No.

To

0 Jajpur/ Date 08 ' 0q -9n9l-
The Chief Executive,
Orissa Space Application Center (ORSAC), Odisha.

Sub:

Ref:

Memo No.

Memo No.

Regarding suppry of Raw Drone Data of sanra-II sand quarry, Jajpur districtfor the date 8th April 2023 used for replenishment il;;.
(l) Your good office Letter No 1313, dated 07.04.2025.
(2) M. A No. 37 of 2024 (Arising oui of O.A No. 43l2,O23lEZ), filed by pradeep

Kumar Dhal & M.A No. y orzozq(Arising ou, oro.a No. 47/2023/EZ),(3) This office Letter No. I 704 d,ated 2r .03.202i & tgzg-;area u .04.2025

Sir,
with reference to the subject and your letter under reference, I am submitting herewithRaw Drone Data of Sanla - II sand quarry, Jajpur district for the date grh April2023used forreplenishment study report for further action at your end which are as follows.l. ECP and GCp Raw data.

2 Ortho Image Data (TIF File)
3. Contour File (Shp File)

N'B: I do hereby authorise sri satyaranjan Mohanty, RQp/o D/o5g/2016, M/s Foraminconsultancy services to submit the required Raw Drone'Data fo, the date grh April 2023 atORSAC, Bhubaneswar.

Yours fullv,

0

d
,t[

t 0 tl

9oq r

Deputy Di Mines (l/C),
ajpur Ci aJpur.

M.M, Jajpua Date. 08. 04.
J

copy to Sri Satyaranjan Mohanty, RQP/OD/0s8/20t6, ForaminConsultancy Serv ices with a request to submit the above data at ORSAC,immediately and report to the undersigned.
I(

, Jajpur.

ungo, Scientist, R C

Deputy D

Deputy Di

(UC),

M.M, Jajpur, Date.
copy submitted to

information and necessary

w . 04.gfigthl""'

g\'
)e:iuty nes fl{ qt

nes
;)a!pur

il

a!pu,'
Jaj

rector

e, Jajpur
(t/c),
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUry DIRECTOR OF MINES

JAJPUR C!RCLE, JAJPUR
E - mail: ddmjojpur.mm@gov.in

Letter No.

From

Copy submitted
Bhubaneswar for kind in

lFN}1

Yours fully.

Deputy Direct

Kumar Kanungo, Scientist.
necessary action.

RSAC.

J,,

q%q 
/MM, Jajpur/ Date lV . 0l-

Deputy Director of Mines.
Jajpur Circle, Jajpur.

To

The Chief Executive,
ORSAC, Odisha, Bhubaneswar.

Encl: 'l-he Original Mining plan

Memo No. 99qO , M.M. Jajpur, Date. l+

Sub: Submission of original Mining plan of Sanla-ll Sand euarry.

Ref: M'A No. 37 of 2024 (arising out ol o.A No.43/2023/E:.2). filed by pradeep
Kumar Dhal & M.A No.34 ot'2024 (arising out of o.A No.47r2o23r\Z), filedby Rabindra Ghadei-Vrs-State olOdisha &bthers.

Sir,

As per the telephonic discussion held on 16.04.2025 with Anil Kumar Kanungo,
Scientist, ORSAC, I am submitting herewith the original Mining plant of Sanla-II Sand
Quarry under vyasanagar TahasiL of Jajpur Districj for onward action at your end inconnection with M.A No.37 of 2024 (arising out of o.A No.43/2023/EZ), filed by
Pradeep Kumar Dhal & M.A No.3 4 of 20241aiising out of o.A No.47l2023lEZ), frled
by Rabindra Ghadei-Vrs-State of Odisha & Others.-

1u
rt'

rc le
f Mines (l/C).
, Jajpur.

to Sri Anil
Eod

Odisha.

,t'A z' --.

Dep
$r'
of Min

cle,Jajpur

1t'
Deputy Director Mines (l/C),

Jajpur Circle, Jajpur.
J
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Reminder

(}

,. , GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR
E - mail

rD,( 4

ddmjojpur.mm@gov.in

Letter No.

To

et /MM

Ref

Sub:

Tahasildar, Vyasanagar
District - Jajpur.

This office Lener No. 672lMM, Jajpur/Dare 03.02 .2025

M. A No.37 of 2024 (arising out of o.A No.4 3/2023/Ez), fired by pradeep
Kumar Dhal & M.A No.34 of 2024 (arising out of o.A No.4 7/20231[j2),
filed by Rabindra Ghadei -vrs- state of odisha-regarding.

Sir,

In inviting a kind reference to the sub.iect cited above. I am to intimate you
that, as perjudgement dated 25.08.2023 0f the Hon'ble NGT vide o.A No.43l2023lEZ &,o'A No'4712023/Ez in the matter of Pradeep Kumar Dhal vrs State of odisha & others
and Rabindra Ghadei vrs state of odisha & others, a joint field visit was conducted on24'll'2023 w'r't Baitarani River sand Quany at Sanla-ll under Vyasanagar Tahasil ofJajpur district to ascertain excess mining, if any done by the lease holder. During joint
enquiry, it was not possible to ascertain the excess sand any done by the Iease holder as
the field visit was conducted in the post monsoon period and the source was covered withsand' The inspection report was filed before the Hon'ble NGT on behalf of Respondent
No'2 i'e' collector' Jajpur. This matter was listed before the Hon,ble NG]- on 21.01.2025.
The Hon'ble NG'r after reading the observation. showed his displeasure with respect to
the conduct of the State rnissionaries and also raised question as to why proper verification
for excess sand mining has not been done. as directed by .iudgment dated 25,0g.2023 with
a direction to conduct proper inspection (including documentary verification, digital
survey and all other possible methods) to ascertain excess sand mining done by the lease
holder, if any, as soon as possible. The matter is again listed on 01.05.2025.

In view of the above averments, it is once again requested to verify the
documents during the above-mentioned period i.e. between November 2022 and April2023
available in your establishment with respect to the source for the above purpose. In addition
to this, you are requested to s tArufqTf"? possible way to ascertain if there is any
excess sand mining holder.

,f Yours ith ly

, Jajpur/ Date t? - oA- 9n6'

(

I
0
q'

ines (l/C),
af

,leip,uty ector of Mines i/C Deputy Di

Encl: As above

Jaipur Gircle,Ja ipui Jajpur C e, Jajpur
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Memo No /MM, Jajpur/ Date ,t
Copy to the Mining officer, Ja.jpur district for inforrnation & necessary ow up

.f
1-

0

Deputy Di Mines (VC).

Memo No. QQAS
a Ci J

MM, Jajpur/ Date

Copy submitted
infbrmation.

to tlre Regional Officer, SPCB, Kalinganagar ll ADM, Kalinganagar for kind

Deputy D (VC),

Memo No.
6)Q64

/MM , Jajpur/ Date
Jaipur Circle. Jaiour

\I";0q.00flA-"'
Copy submitted to the ADM (Revenue), Jajpur district for kind inform

nrl
0

\r

Deputy Di Mines (l/C),

Memo No. 89,6t' /MM, Jajpur/ Date
Jaiour C

t+i'? 1.
copy submitted to the collector & District Magistrate, Jajpur for favour of ind n.

.tr

fl
0\

Deputy Mines (l/C),
ajpurJajpur Ci

oo?{
g.rresl€o

Mines $/G

1R$E

0'lrcle,JaiPur'
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR

a
Reminder

O

E - mail: ddmjojpur.mm@gov.in

Lettbr No.

To

Regional Trasport Officer, Jajpur,

This office Letter No. 683/MM, Jaipur/Dare 03.02 .2025

M. A No.37 of 2024 (arising out of o.A No.4 3/z023lEZ), fited by pradeep
Kumar Dhal & M.A No.34 of 2024 (arising out of o.A No.47r2o23rEz),
filed by Rabindra Ghadei -vrs- State of odisha-regarding.

Sir,

In inviting a kind reference to the subject cited above, I am to intimate you
that, as per judgement dated 25.08.2023 0f the Hon'ble NGT vide o.A No.43/20231E2 &
O'A,No'4712023/EZ in the matter of Pradeep Kumar Dhal Vrs State of Odisha & others
and Rabindra Ghadei Vrs State of odisha & others, a joint field visit was conducted on
24'11'2023 rT'.r.t Baitarani River Sand Quarry at Sanla-ll under Vyasanagar Tahasil of
Jajpur district to ascertain excess mining, if any done by the lease holder. During joint
enquiry, it was not possible to ascertain the excess sand any done by the lease holder as
the field visit was conducted in the post monsoon period and the source was covered with
sand' The inspection report was filed before the Hon'ble NGI on behalf of Respondent
No'2 i.e. Collector, Jaipur. This rnatter was listed before the Hon,ble NGT- on 2 I .Ol .2025.
The Hon'ble NGT after reading the observation. showed his displeasure with respect to
the conduct of the State rnissionaries and also raised question as to why proper verification
for excess sand mining has not been done. as directed by judgment dated 25.0g.2023 with
a direction to conduct proper inspection (including documentary verification, digital
survey and all other possible methods) to ascertain excess sand mining done by the lease
holder, if any, as soon as possibre. The matter is again listed on 01.05.2025.

In view of the above avennents, it is once again requested to provide
infonnation on any case detected or registered for unauthorised transportation of sand from
the source during that between November 2022 and April 2023 for the above

aef{ /MM, Jajpu r/ Date t+ - oA.90g f

Yours

Ref:

Sub:

purpose.

Encl: As above

1$tp

11"lruI Deputy

\r.

ines (l/C).I

-t of Mines [/0

e,"!ailttrn.Circl

Jajpur Jajpur

v
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Memo No. lMM, Jajpur/ Date l? - 04, qog7
copy to the Mining officer, Jajpur district for information & necessary fo

T
up action.

.0
u.

Deputy ines (l/C),

Memo No.
qa6'g

tl{i,w' J
/MM , Jajpur/ Date

Copy to the Tahasildar. Vyasanagar
Kal inganagar for kind infbrmation.

ll Regional Officer, SPCB, Kalinganag ar l/ ADM,

u'
I

Deputy Mines (l/C),

Memo No. an fq Jajpur/ Date d1w!"dffiPo*
copy submitted to the ADM (Revenue), Jajpur district for kind information.

,l'
tu

rl
Deputy (vc),

Memo No.
o)en

/MM, Jajpur/ Date d^v,ff
ircle.
W)t

copy submitted to the collector & District Magistrate. Jajpur for favour of information

Deputy Directo r Q/C),
Jajpur C

od{ AllEST€D
1FU3

(

.f
0

?eputY
Jai

of Mines t/G

0ircle,Ja!Puir
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Letter'No.

To

GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR
E - mail: ddmjojpur, mm@gov.in

Mro /MM, Jajpur/ Date lrf ' 04 .9Og O-

Ins ector-in-Char Korei PS

Ins -in-Charse. .l lDur PS
In

Refi

Sub:

ascertain if there is ;91Hffi, done by thd lease

ln -Charpe,Iaukq!li

This office Lerter No. 677lMM, Jajpur/Date 03,02.2025

M. A No.37 of 2024 (arising out of o.A No.4 3/2023/EZ;, filed by pradeep
Kumar Dhal & M.A No.34 of 2024 (arising out of o.A No.47/20231Fj,2),
filecl by Rabindra Ghadei -vrs- state of odisha-regarding.

Sir,

In inviting a kind reference to the subject cited above, I am to intimate you
that' as'per jildgement dated 25.08.2023 0f the Hon'ble NGT vide o.A No.43/2023/EZ &
o'A No'47120231lE2. in the matter of Pracleep Kumar Dhal vrs State of odisha & others
and Rabindra Ghadei Vrs state of odisha & others. a .ioint ficld visit was conducted on
24'll'2023 w'r.t Baitarani River Sand Quarry at Sanla-ll under Vyasanagar Tahasil of
Jaipur district to ascertain excess mining. if any donc by the lease holder. During .ioint
lnqli'y: ilWut not possible to ascertain the excess sand any done by rhe lease holder as
the field visit uras conducted in the post monsoon period and the source was covered with
sand' The inspection report was filed before the I{on'ble NGT on behalf of Respondent
No.2 i.e. collector, Jajpur. This matter was listed before the Hon,ble NGT on21.01.2025.
The Hon'ble NGT after reading the observation, showed his displeasure with respect to
the conduct of the State missionaries and also raised question as to why proper verification
for excess sand mining has not been done, as directed by judgment dated 25.0g.2023 with
a direction to conduct proper inspection (including documentary verification, digital
survey and all other possible rnethods) to ascertain excess sand rnining done by the lease
holder, if any" as soon as possibre. The matter is again listed on 01.0s.202s.

In view of the above averments, it is once again requcsted to provide
information on any case detected or registered fbr illegal extraction of and transportation
of sand lrorn the source during oned period Noy 022 and April 2023 toember 2

holder
Yours IylRUE

.r'${
0

of Mines [/G Deputy DiicnutY

Encl: As above

: rrtLl cle.Jaintr Jajpur C

th

Jajpur
(r/c),
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Memo No. Q,At" t Jajpur/Date lT . 04. 9l2O'
Copy subm itted to the Superintendent of police, Jajpur for kind

Memo No. 99 fg
Deputy

Jajpur/ Date t

Jai

ry
Copy to the Mining Officer, Jajpur district for information & necessary fo

&
t

action

G/C),

// ADM,

up

tl
t

Memo No. QaoS
Deputy Di Mines (l/C),

JaJ

r/MM, Jajpur/ Date I

Jajpur/ Date I

9opY to the Tahasildar. Vyasanauar
Kalinganagar for kind inform;r.;.'-"-'

// Regional Officer, SPCB, Kal

Memo No. 99fq
Deputy

C

.1,'r{
0u

6tt'

Copy submitted to the ADM (Revenue), Jajpur district for kind information

Deputy

Memo No. 9.1t'f
M, Jajpur/ Date ffl'di9

Copy submitted to the Collector & District Magistrate, Jajpur for favour of

Deputy
Jajpur C Jajpur

1r
0u

irector of Mines l/C
ur Circle,Jaisur

G/C),

,l(

+.

atDur
nes (l/C),

nd

{ o\
t

GIC),

Jp"
s"

-rroo

,e!p
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GOVERNMENT OF ODISHA
OFFTCE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR

Letter No.

To

Memo N

Services
report to

Memo No. Eq qr
Copy submi

ddmjojpurmm @gov.in

Jajpur/ Dare lq .

E- mail

3j
0A- gfigJ.

The Chief Executive,
Orissa Space Application Center (ORSAC), Odisha.

sub: submission of additionar data with respect to sanra _ II sanddistrict. vv,r, r'Ulrccr ro uanla _ II sand quarry, Jajpur

Ref: ( r) M. A No:,31 0f 2024 (Arising out of.o.A No. 4312023 rEZ). ftedby pradeepKumar Dhat & M.A No. io.ilrg?114,1;;;;Ju, oro.o r.i o...iiiirut ,l.
l?,.|H1oT 

ce Lener No' r 70a dated 2 r .o:.zoi!r iizq au,.a u.04.202s & 20so
Sir,

with reference to the subject and as. per the terephonic conversation with sri AnirKumar Kanungo' Scientist, onsai,'r am submitting he;with the aoaitionai data i.e. DTM,
:.:'X :*::::fontour 

data with respect to Sanla --rr sand quarry, Jajpur district ror rurther

N'B: I do hereby authorise Sri Satyaranjan Mohanty,Rep/oD/ 05g/2016, M/s Foramin
: i,Tfi'J..'ru ;*.;:T nJhig; 

;' ffiffi 1,lI .o n,o u r dara ;i ; ;;,p.. t to S an r a

Yours fu v. ,$

I
q 0

q.

M tnes (r/c),
Ja.jpur.

in Consul tancy
iately and

q
IDeputy Drrector nes (l/C).

Date. 9-0A:@tui
Jajpur Ci Jajpurrc

Kumar
oo?

ungo. Scientist. ORSAC for i formation and

eoto r of Mines l/G q .t
tf.

Deputy Director lnes

M

necessary action.

1Bug

;)6
,la r Circle,JaiPut

Ja.i pur Circlc. .lajpur
(r/c)
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To

The Deputy Director of Mines (VC),
Jajpur Circle, Jajpur.

Ref, - Letter No.2250lI!{M, Jajpur, Dtd.l T .04.2025.

Sub:- Submission of information on M.A No.37 of 2024 (arising out of o.A
No'4312023/EZ), filed by Pradeep Kumar Dhal & M.A No.34 of 2024 (arising out of
O'A No'47/2023/EZ), filed by Rabindra Ghadei-Vrs- State of odisha- regarding.

Sir,

In inviting a kind reference to the subject cited above, I am to state that no case has
been detected or registered for illegal exhaction of and transportation of sand from the
Baitarani River sand Quarry at Sanla-II under Vyasanagar Tahasil of Jajpur district during
the period November 2022 and April2023.

This is for kind information.

Yours faithfully,

$p lto. Bqb Ff
ct

IIC,

2_
ffiyv

e;911,20 ,g

PJl
e{+'o

lRw
s\'

)eputy D of Mines l/G
Ja!pur Girole,JaiPtrr
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ero
The Deputy Direcror of Atines (T/C)

Jqipur Circle, Jqipur

Ref: Letten No. 2250/MM, Jqfpun Dt. 17.04.2025

Sub: Subrrission of informotion on /vt.A No. 37 of 2024( orising out of O.A No.

4312o23/EZ), filed by Prodeep Kumor Dhol & M. A No. 34 of z}}4(orising out of
O.A No. 47/2O23/EZ), filed by Robindro Ghadei- Vrs- Stote of Odisho_ rqarding.

5ir,

With refetence to the obove noted cited subject,I om to stqte thot no cose

hqs been detected or re4istered for itlegal extrocfion of ond tronsportotion of

sand from the Baitaroni River Sond Quorry ot Sonla-If under Vyosonogor Tohasil

of Jqipur District during the period of November 2022 ond April zoz3.

This is for fovour of kind informotion.

(DR- No^ C'+r/ fs Yours Foithfully

Au,at / o r l?,n?^-
el otl }y

/r*

IRUE 
O

EgGO

J

ot Minor l/C
g,,lninti

Nr1

Ponikoili PS

CF S..nned with OKEN ScannerileputY D

.Iaiour Circl
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OFFICE OF THE REGIONAL TRANSPORT OFFICER, JA]PUR
E.rnall : rto_Jarpur@yatroo. in

Letter ro, -... 5,3- ?.... . t Da te :- ,?.?,,:,?.4.,' ?-o 25
To

Sub:

The Oeputy Director of Mines,
Jajpur Circle, Jajpur.

Regardlng M. No.37 ol 2O24 (arlsing out of O.A No.43/2O23/EZ), flled by Pradeep Kumar Dhal &
M.A No.34 of 2024 (arlslng out of O.ANo.4t/2023/EZl, flled by Rabindra Ghadei- Vrs Stare of
Odisha.

Ref: Your offl ce Letter No- 2256lMM )aipur/Date-L7*2O25.

Sir,

With reference to the subject cited above and letter under reference, t am to intimate
you that during the period from November 2Q22 to April 2023 overloading vehicles were
detected and penalty involved by our staff, but however we are unable to say, whether these
vehicles were transporting unauthorized sand from the concerned lease holder or not.

Yours faithfully,

971
t ot..?,

t4- - >1 sllu.a!9y
Regional Transport Officer (l/C)

7 ,o \,>o>9 Jajpur'

Copy to the Minlng Officer, JaJpur for favour of kind information
Memo No-.

Memo No-.

'--- \4 .-}::12q
Regional Transport Offlcer

JaJpur.g>L
r ot....Z? :..?.1..:..?' 2s

9>Z 22, 04 ,292t

l,ftl*

Copy to the Tahasildar, vyasanagar / Regional Officer, SPC8, Kalinganagar / the ADM,
Kalinganagar for kind information

4)51 r.Aluq lk
Regbnal Transport Officer (l/C)

Jajpur.

lor....Memo No-.

Copy submitted to the ADM (Revenue), Jajpur for favour of kind information

Memo No-.... 5..24, trr. L2-, O 4,2-b29

"- V*= 
-.:-:'\ 

2r,lv.1ltr
Regional Transpoft Officer (l/C)

Jajpur.

Copy submltted to the Collector & Distrlct Magistrate, Jajpur for favour of kind
lnformatlon,

Eslto
.- --. \r*--2>'r ef luq'lf f

Reglonal Transport Offl cer (l/C)

Jaipur.
IFrrt

^/
d

69

!eputy irector of Mines [/G
..!a!nur Circle,Ja!Put
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E-mall: tah .vyasa-od@nic. in
Letter No. 1, Date. t 2qaE

fr,r"* ct p-f T ls

,41D
To

With refe

Case Record

transferred to

of Sanla-II

your good

The Deputy Director of Mines (I/C),
Jajpur Circle, Jajpur.

sub: Regarding verification of documents of Sanra-II Baitarani River
. Sand euarry.

Ref: Your letter No.226l/dt.17.04.2025.
Sir,

rence to the subject noted above, I am to say that the
Baitarani River Sand euarry
office vide this office letter

dt'28,06.2023 and no other documents is avairabte in this o
to the said matter.

This is for your information and necessary action.

Yours faithfully,

has been

No,3211/

ffice related

>{
T dl , 9ar

fIesl€o
oP{o

-)eputY
la

ctor of Mines l/C

"l

i

IFir

!pur Circle,.!aiPuu
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oDrsHA spAcE AppLtcATtoNS CENTRE (ORSAC)
Department of Science & Technotogy, Govt. of Odisha

oRSAC/P Rn263t2o2st l|s tW u.-2sl\l
To, $The Deputy Director olMines (l/C)

Jajpur Circle, Jajpur

Sub' Assessment of the quantum of minor nrinerats excavated fi'orn Baitarani river sand
quany at sarrla-ll in village Sarrla undcr Vyasanagar fahasil of Jajpur district with
respect to M.A No.-37 of 2024 (arising out of OA no.43t2O23tEZ) filed by Pradcep
Kumar Dhal & M.A No.-34 of 2024 (arising out of OA no.47l2O23lEZ) filed by
Rabindra Ghadei vrs state of Odisha & others.

Re f- Your letter No - 667/M M, J aj pur/dated -03 .OZ.ZIZi

Sir,

In inviting a reference in the subject merrtioned above and thc lcfler citcd undcr rcfercnce, please
find the assessment of the quantunr of Minor Mincrals cxcavated fiorn Baitarani river sand quarry at
sanla-Il in village Sanla under Vyasanagar l'ahasil of Jajpur district rvith respect to M.A
No.-37 of 2024 (arising out of OA no.43/2023182) filed by Pradeep Kumar Dhal & M.A
No.-34 of 2024 (arising out of OA no.47l2023182) filed by Rabindra Ghadei vrs state of
Odisha & others.

This is for favour of your kind information and necessary action.

EncI: I. DIGITAL ELEVATION MAP
2. ORTHO MAP
3. Contour Map
4. Assessment Report

Yours Faithfully

0A'
$ I o u,, 2o2S

Scientist-D, ORSAC

'f'
Copy to:

e$€o
l). The Director of M mincs Dcpt., Govt. of Odisha fior infonrration.

il/r
Plot No. 45148(P), Jayadev Vihar, Near Gopabandhu Acadernp r - 751023, Odisha, lndia

Tel ; +91 674 2303625, Email: orsac201

.!
o\

http://ww.orsac. gov. in
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VOLUME ASSESSME NT REPOT OFSALNA -II BAITARANI RIVER
SAND OUARRY OVER AN AREAOF 4.86 HA.OR 12.00 ACRES IN
VILLAGE SANLA UNDER VYASANAGAR TAHASILOFJA.IPUR

DISTRICT. ODISHA

Introduction:

SANLA-II Baitarani river sand quarry over an area of 4.tt6 Ha. /12 Ac. in village

Salna under VyasanagarTahasil of Jajpur district in Odisha. The mining plan was

approved on 25.06.2020 prepared by Geo Consultant Pvt.Ltd..

2. Location of the Area:

The Lease area is located at latitude 21"02'24.53" N to 21"02',41.68" N and lor-rgittrde

8(ro l3' 26.30"8 to 86" 13' 41 .57" E & It is a part of Baitarani River, Sanla Mouza and the

area covered in the Survey of Inclia Topo-sheet No. F45O04.

The details of Boundary pillar coordinates are given below the table.

PO ID DMS LAT DMS LONG

I 21" 02'26.09" N 860 13'41.57" E

2 21" 02'24.53" N 960 13'39.63" E

J 21" 02'26.55" N 860 l3'37.1 l" E

4 2r" 02'29.37" N 860 13'34.71" E

5 21" 02' 31.42" N 860 l3'32.63',E
6 2lo 02'33.53" N 860 13'30.73" E

7 21" 02'34.84" N 860 13'29.65',E
8 21" 02'35.97" N 86" 13'29.06" E

9 21" 02'37.20" N 860 l3'28.30" E
l0 21" 02'38.03" N 960 13' 27.76" E

u 21" 02'39.78" N 960 l3'26.76" E

t2 21" 02'40.49" N 860 l3'26.30" E
l3 21" 02' 41.68" N 860 l3'28.65" E

t4 21" 02'35.73" N 86" l3'32.42 E

t5 2lo 02'29.57" N 860 l3' 37.89" E

o
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MAP OF SANLA -II BAITARANI RIVER SAND QUARRY SUBVEYED
BY AREAL CONSTRUCTION GEO-INDIA SERVICES.
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ORTHO MAP SALNA .II SAND QUARRY,

SALNA VILLAGE, VYASANAOAR TAHASIL OF JAJPUR DISTRICT ODISHA. +
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CONTOUR MAP SALNA .II SAI{D OUARRY,

SALNA VILLAGE VYASANAGAR TAHASIL OF JAJPUR DISTRICT ODISHA. +
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voLUME ASSESSMENT REPORT OF SA.LNA=-= II SANq.=OgARRY
ffi oF t2.00Ac/ 4.86 sHPqr Iry=y=r!,I4qE==q4NLA
ttttrtnrrcR VyASIANACaR taHlsIL On .l*lpUR OtSTRtCt. OOtSttl

The volume of extraction of SANLA -ll Baitarani river sand quarry has been estimated by

using Global Mapper software by taking Drone lmage DTM (08.04.2023) and RL HEIGHT
30 mtrof previous mining plan Surveyed on17 -02.2O2O.

As discussed with Deputy Director of Jajpur, it is observed from Ortho photo on 08.04.2023
no more activity done in lease area. lf we will be procured satellite image of that area it is
too much cost, So calculate over extraction volume this area taking R.L height from mining
plan as base year dem and drone image DTM prepared by Areal Constructions And Geo-
lndia Services as study area. Satellite image of the year 2022 that is available in ORSAC

shown that no activity done this area so base year height taken from mining plan R.L

height.

Boundary heights used for Volume Estimation from DTM inside Lease

area

ii/ C*o*1"

Y Elevationx
4L9773.5 2326803 30

304L9752.8 2326785

419733.5 2326802 30

304L9706.7 232682s

419680.4 2326847 30

304L9661.9 2326871

2326890 304L9646.6

30419629.7 2326912

2326935 304L961L.6

2326950 30419596.5

30419568 2326981

344L9551.8 2326998

2327025 354L9s28.2

419510.1 2327048 30

304L9497.3 2327063

4t9480.4 232708s 30

2327t03 30419465.3

2327122 30479457.4

304L9449.s 2327138

419435.8 2327762 35

374L9427.7 2327t75

2327202 30479412.3

3041940L 2327223

2327256 304L9383.7

304L9370.5 2327278

2327290 304L9393.7

304t9423.7 2327306

).9.o,4-1p)S



4L9423.9 2327305 30

419438.5 2327314 30

41945L.3 2327292 30

479467.7 2327264 30

479479.3 2327245 30

479490.6 2327225 30

419507.t 2327r97 30

479520 2327t7s 30

479532 2327tss 30

479546.4 2327730 30

479566.4 2321706 27

419591.3 2327076 27

419609.9 23270s4 30

4L9633.2 2327025 30

4L9545.7 23270t0 30

419667.6 2325984 30

419688.4 2326958 30

419703.4 2326940 30

419776.6 2326927 30

4L9731.5 2326972 30

4L9753.2 2326890 30

4L9770.9 2326872 30

4L9790.s 23268s2 30

419807 2326835 30

4L9796.7 2326822 30

419773.5 2326803 30
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Taking these lease boundary heights from mining plan software create a mean
surface height of base year and study year height taken fi'om DE,M by Drone
survey on 08.04.2023. From these two surface height software calculate
volume by CUT - FILL method. The software calculate volume by create a
mean surface height so the volurne estimation accuracy con)cs to + or - 5 percentage.

TOTAL VOLUME: 97948.88s cubic meters

Fl LL_VOLU M E:azez.o58 cubic meters

CUT VOLUME: 93181.817 cubic meters

Assessment Reoort
The volume of extractio from the year 2022 period to drone survey dem on 08.4.2023 is

4767.068 cu3.
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR
E-m ur,mm@gov.in

LetterNo. ? 555 /MM, Jajpur/ Date 5.0 uz5

Sri Ananda Chandra Mohanty-Lessee,
Baitarani River Sand euarry, Sanla_II.

Show-Cause Notice for unauthorised extraction of Sand frorn Baitarani River
Sand Quarry, Sanla-ll.

To

Sub

Sir,

As per the Assessntent Report submitted by the odisha Space Applicatiorr Centre
(ORSAC), Bhubaneswar on dated 25.04,2025, a quantity of 4767.06g cu m of sand has been
extracted by yor"r frorrr Baitarani River Sarrd Quarry. Sanla-ll during the period 2022 to
08.04.2023.

Hence, you are directed to show-cause within three days of receipt of this
notice as to why an alnount of Rs. 18,40,7401- as calculated below will not be imposed on
you for such unauthorised extraction of sand frorn Baitarani River Sand euarry, Sanla-ll
during the period in question.

DMF@30oh of Royal ty
EMF (0,5% of Royalty
Penalty

Memo No. 5t
Copy submi

kind information. 
lRSe

s005s

8343

500000
'fotal: Rs.1840740/-

Jajp

Yours faithfully,

Mining Officer , Jajpur
ur/ Date 25 0/

ep tor of Mines, Jajpur Circle. J pur fbr I'avour of
I

irector of Mines U(

Calculation Table
Sl No. Type of dues im posed Amount Imposed (In Rs. )
I Royalty @ 35/Cu n
2 riddiA ona C 32 u4tc lTlharge sr@

I 66848

I I 15494
J

4

5

ipur Circle,Jaipur Mining Ofllccr (l .laipur
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Memo No. 55 Jajpur/ Date 5

infbrmation.

copy submitted to the collector & District Magistrate, Jajpur for favour of
I

kind

?t-5 /
Mining Officer ( , Jajpur

Memo No. /MM , Jajpur/ Date / 4/?/^

infbrmation
copy submitted to the Director of Minor Minerals, odisha for favour kind

Mining Officer pur

TRUE OOPY N'TTE$TED
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GOVERNMENT OF ODISHA

OFFICE OF THE DEPUTY DTRECTOR OF MTNES

JAJPUR CIRCLE, JAJPUR
E - mail ddmjajpur.mm@gov. ln

2 5,5 7 /MM,.lajp ur/ Date 15 0/ l oqs

v
$wn"

E)crRC '-'Ll,2t

a

Letter No.

To

The Regional Officer,
State Pollution Control Board, Kalinganagar,
Dist-Jajpur.

Sub: Intimation from realisation of Environmental Compensation from Anand Chandra

Mohanty-Lessee of Baitarani River Sand Quarry, Sanla-ll for unauthorised extraction
of sand.

Sir,

With reference to the subject cited above. I am to intirnate you tlrat. the Volunre
Assessment lteport of Baitarani Ilivcr Sand Quarrv. Sanla-ll under'l'ahasil Vl,asanagar of
Jajpurdistrict reveals that. a quantity ot'4761.068 Cu rn ol'sand has been extracted by the
lessee Sri Anand Charrdra Moharrt"v-. unauthorisedly lrom the afbresaid quarry.

Hence, you are requested to initiate llecessary action to realise the Environmental
Compensation as applicable under intimation to this office.

Yours faithfully,

J
Mining Officer . Jajpur.

Memo No. q560 /MM , Jajpur/ Date 25

Copy submitted to the Deputy Director of Mines, Jajpur Circle. Ja.jpur for favour of
kind information.

\r'

Mining Of'ficcr (

/ ?
aJ pur

Memo No. ?5 ( )

information

/MM ur/ Date

Copy submitted to the Collector & District Magistrate. Jajpurr fbr fhvour of kind

,X

Mining Officer aJpur

Memo No. ?5 64r^ov rrITEil
Ea
M, Jajpur/ Date ?s .dl Qtqs-

TRUE t""'
Copy'submitted to of Minor Minerals. Odisha for favour of kind

n7l

Mines l/C

, Jajp

information
.'lep

Ja ,Jaipur
Mining Olliccr (l .l a.lpur
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To
Date: 28.04.2025

The Mining Offrcer, Jajpur,
O/o the Deputy Director of Mines,
Jajpur Circle, Jajpur.

Sub: Show-cause for unauthorized extraction of sand from Baitarani River Sand
Quarry, Sanla-Il-regarding.

Sir,

I Sri Ananda Chandra Mohanty-Lessee of Baitarani River Sand euarry,
Sanla-II, under Tahasil Vyasanagar, Dist-Jajpur, submit to say that I have received
the show-cause Notice issued by your good-office vide No.2555 Dt. Z5.O4.ZOZ5,
in which you have mentioned a quantity of 4767.068 Cu m of sand has been
extracted by me from the aforementioned source unauthorizedly. In this regard,
this is my humble submission that I am the authorized lessee of Baitarani River
Sand Quarry, Sanla-II, and the source was being operated by obtaining all the
statutory documents i.e., E.c, cro & crE. The Tahasildar, vyasanagar was also
issued Y-Forms in my favour for the production of sand from the source. Apart
from this, the show cause notice issued by you doesn't reflect the period of
assessment and the method adopted for the calculation of unauthorized extracted
Quanti[r.

Therefore, I request your good-self to provide me with an opportunity of
hearing and provide the necessary documents relating to the assessment of
quantity, so that I can submit my final views against your show-cause notice.

Yours faithfully,

utu

o

Are*rtqcl"a\dtt l\o*'.l{16
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